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Vs

Union of India and others

IN THE COURT OF THE CENTRAL—ADMINISTRATIVE TRIBUNAL.
“"\GUWAHATI BRANCH

/51 Lo

OANO '.. ..".

+ GUWAHATI. -

Sri Achyutanand Jhaeeeeeeeeaenss App;icant
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
: BENCH : GUWAHATI

( An application U/S 19 of theAdministrative Tribunal Act 1985)

.............

- Sri Achyutanand jha.

S/0 Sri Devendra Narayan 1gha

Rajgyarh link Road

Anil Nayar

Guwahati - 7 v
: ---- Applicant.

Versus

Union of India, Represented by the Secretary to
Government of 1India, Ministery of Sports
Culture, Shashtri Bhawan, New Delhi- 110001.

Director General
Archaeologyical Survey of India,
Janapath, New Delhi - 110011.

Superintendiny Archaeoloyist
Archaeologyical Survey of India,
Guwahati Circle,

Ambari,

Guwahati = 1

the
and



1. PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION IS
MADE.

Office order no. 190/99 Adm I communicated by no.23-10/99
# Adm I dated 09.09.1999, transferrinyg the appllcant from
Guwahati Circle to Banglore Circle and its subsequent modified
version issued in the month of Oct.1999 ‘staying the
applicality ofthe said order till ‘'March 2000 or untill
furtherorder whichever be earlier', both issued by the

Director (Administration) of Respohdant No.2.

2. JURISDICTION OF THE TRIBUNAL

The alpplicant declares that the subject'mater of order
ajainst which he wants redressal is within theJurisdiction of
the Tribunal.

3. LIMITATION :
The applicant further declares that the appllcatlon is
within the limitations prescrlbed u/s 21 of the Administrative

Tribunal Act, 1985.

4. FACTS OF THE CASE :

(a) That the applicant Joined the Archaeological Survey of
India in Feb'l979 as a Technical Assistant and.in 1986 he was
promoted to the post of Senior Technical Assistant (now known
as Assistant Archaeoloyist). Again in 1995, he was promoted
to the post of Assistant Suéerintending Archaeologist and was
posted in the Guwahati Circle in the office of Supérintending
Archaeoloyist in the same calpacity,

(b) That the alpplicant begs to state the Government of
India had yranted certain special concessions and service
benifits to officers transferred to Norths Eastern Region and
the tenure of postinyg for staff with service of 10 years or
less is 3 years and for staff with more then 10 years of
service is 2 years. Since the applicant has complted more then

10 years of serv1ce, his tenure is theregion should have been.

Contd. .3...
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for 2 years. Amony other concessions given to the employees
posted in the N. E. Reyion 1is that the employee of the
completing his tenure becomes elllglble for choice postingy as
per as possible.

( Copy of the yist of thevorder
issued by the Government of
India is annexed as Annexure.l]

(c) That the applicant beys to state that his post is
transferrable one and he has no objection whatsoever forbeing
transferred to other place in accordance to the G.O.I.

instructions.

(d) That the alpplicant, after completing‘his'tenure of 2
years of postings in Guwahati c1rcle (included‘in the'N E.
Reglon) had himself made a representation to theRespondant
No. 2 on 13.02. 1997, while he was on tour. to New Delhi inwhich
he had also glven the name of 4 places as his ch01ce.

(e) That the alpplicant, not getting any response to his
representatlon dated 13. 02 1997, agyain, after completing 3
years of his posting in Guwahatl, submitted another
representation to 'Reslpondent no,2, requesting for his
transfer from Guwahati Circle and ‘for the purpose heagain
mentioned 4'places of his choice in that representation. The
aforesaid representation was duly forwarded by the Reslpondent
no.3 to Respondent no.2 on 23.02.1998.

(Copies ofthe forwarding letter
dated 23.02.1998 and represen-

.tation dated 18.02.1998 are
annexed as AnnexXure -II and II1]

(£) That thealpplicant bey to - state. that the
representation of theapplicant dated 18. 02 1998 was not
entertained by the Respondent no.2 as is ev1dent from the fact
that in Feb'l1999 one officer was.posted 1n Delhi Office of
the A.S.I. ignoring the claim " ofthe Alpplioant who had
mentloned Delh1 as a place of his first cn01ce._

Contdeeed...
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{y) That the applicant to be transferred to the place of
his choice was again ignored when in May'1999, the Respondent
n012 vide transfer order no.F.3-9/98 dated. 17.05.1999

transferred 22 officers in which Applicant's name did not
figure. '

(h) That the Respondent no.2 by the said transfer order
datedfl7f055l999 not only ignoféd the claim of the applicant
by not transferting him from Guwahati circle to either of his
choice places mentioned in the representation dated 13.02.97
but also filled theposts vacant at places of the choiée of
applicant. For example, Patna Circle, one of his choice places
was filled by transferring one officer from Guwalior Museum (
Sl.No. 15 of the said transfer order) and New Delhi, another
pléce' of his choice was filled by officer from
ChanderiMuseum. ( Sl.No.2 of said Transfer ordei). Later on,
Officer{ mentiéned at'Sl;No. 14 of thesaid order,twés'also got

his posting in Delhi Office.

(3) That applicantbeygs to state that theRespondént no.2 by
the said transfer order not only filled the vacant placés at
the place of his choice but also Some other vacant poéts'were
transferred from the place of his choice, For example two
vacant posts from Delhiwas transferred to JaipurCircle  and
Nalanda Museum under Patna Circle (vide SlﬂNo; 4 and 5

respectively of the transfer order dated l7f05.1999L

LCopy of the transfer order

'17.05.1999 is annexed as
Annexure IV. ]

(k) That the applicant beys to state that by issuing said
transfer order dated 17.05.1999, the Respondent no.2 denied
the leyitimate claim of the Applicant which has caused much

mental pain to him.

(L) That the applicant was shocked and surprised when he
received the transfer order no.23-16/99-Adm I,
dated.09.09.1999 wherely the applicant was transferred from

Guwahati Circle to Banyglore Circle.

(Copy of the said transfer or-
der is annexed as annexure V.

COntdu...nS..c
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(m) That the applicant, on receiving the said transfer
order dated 09. 09 1999, submitted a representation 1is the
Respondant no»2 through proper channel pointing out the
problems ofthe'transfer inthemid-academic sessien,.He had‘also
mentioned in the said representation about the fact that
Banylore Circle was not amony hischoice of 'places in his
transfer request representation dated. 23.02.1998..

 Copy of the representation
is annesed as annexure-VI.}

(n) As Applicant's representation was not tesponded to by
the Respondent no.2 and fearing his immidiate ‘relieving by
Respondent no.3,. the Appllcant approached the Hon'ble Tribunal
and because of the kind interventionof the Hon'ble Tribunal
the said impuyned transfer order dated 09.0951999 was stayed

'till March 2000 or until further order whiéhe?er be earlier’'.

A amneved
CCOM of tkeévi:{:‘*“&c T A

(p) That the applicant bey to state that he made another
representation to Respondent no.2 on 03.12.1999 requestlng him
to chanye his place of posting from Banglore Circle to either
of 4 places of his choice viz Delhl, Calcutta, PLatna and

" Chandiyarh in accordance with the G. 0 I's dlrectlve relating

to the incentive for serving in the N. E. Reglon.

(Copy of thernepnesentation
is annexed as annexure-VII. ]

(y) That the applicant begs to state that on not getting
any response of his representation dated 03.12. 1999, he sent
another representation in the form of remlnder of his earlier
representation throuyh proper channel whlch was forwarded by
the Respondent no.3 to Respondent no.2 on 16.02.2000.

LCopys of theiforwarding le-
tter alony with the repres-
entation are annexed here
‘as Annexure No. VIII.j

(r) That the applicant beys to state that though almost 6
months has passed since he had made first representation and
even by making two other subsequent representation to  the

Contd,. ov. q6. v e
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Respondent no.2 no reply from him has been rece‘i‘ved“by the
applicant. Asiﬂarch 2000 1is going to end is a couple of days,
the alpplicant apprehends that he might be relieved by the
Respondent no.3 and as such he is approaching this Hon'ble

Tribunal for staylng the operation of the said Aimpugned order.

5. GROUNDS FOR RELIEF WITHLEGAL PROVISION :

(1) For that the impuygned order by which the applicant has
been transferred from Guwahati circle to Banglore Circle in
voilation of the Government of India directive. no. M.F.,OM.,
No. 20014/3/83 E IV dated the l4th December 1983 and 15th July
1988.

(ii) For that the applicant had been repreSenfing for his.
transfer after the completion of his tenure to which the
authority did net'respond to.'Theiauthority did transfer him
6nly after either filling tne vacant posts at his  choice
station or other removing the vacant posts from there, and
such theimpuyned transfer order, voilative of theG.O. I.
directive, is malicious and had in principle ‘and hence is
liable to be set aside.

6. DETAILS OF REMEDY EXHAVSTED :

(i) The applicant on 14.09.99 submitted a representation
to the Respondent no.2 which was not headed to.

(ii) The applicant on 03. 12 99 submitted another

representation to the Respondent no. 2 whichwas not -responded
to.

(iii) The alpplicant on 14.02.2000 submitted a reminder of
the representation dated 03. 12A1999 througyh proper channel
which was forwarded to by Reslpondent no.3 toResplondent no.2
on 16.02. 2000. But the Respondent no. 2 agaln did not respond

to and as such the applicant 1sapproach1ng the Hon'b.e
Tribunal. ’ » '

Contd.ol70..0
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7. MATTERS NOT PRIVIOUSLY FILED OR PENDING WITH ANY OTHER
COURT : "

The applicant further declared that he had filed
O.A-NO@307/99 in the Guwahati Bench of Central Administrative
Tfibunél, and the Hon'ble Tribunal was pleased to disposed of
the application by instfucting the Reslpondant no.2 to issue
the speakiﬁy order to aplplicant on his represéntation. But as-
Respondant no.2 did not take any coynizance of the 'incentive
in the form of éhoice of postiny after scrving in the
N.E.Reyion' the Applicant is alpproaching the Hon'ble
Tfibuna;. And therefore, on this issue, noalpplication has
beenmade abefore any court or other authority or any other
Branch of the Tribunal nor any such application, writ

pletition or suitis pending before any of them.

8. RELIEF SOUGHT

In view of thefacts and circumstances of thecase, as
referred to in the above paraygraphs, the applicant prays for

the followiny relief.

It is therefore prayed thatyour lordships be pleased to
admit this application, call for the recordsAbf the entire
case, ask the opposite'party to show cause why the impugned
order of transfer dated. 09.09.1999 and its modified version
on subsequent date. shoﬁld hot'be set aside and gquashed and
after perusinyg the éause shown, if any, and heéring theparties
set aside the impuyned order and/or paSs any .other orderxr/

orders as your honour may deem fit and proper.
And for this act of kindness, the applicant, as in

duty bound, shall ever pray.

'Contd....8}...
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9. INTERIM ORDER, IF ANY, PRAYED FOR :

It isfurther prayed that pending disstal_ of the
appolication, your lordship be pleased to stay the operation

of the above noted impuygyned order.
10. Not Applicable.

11. Particulars of Bank Draft/Postal Order,
’ Fo% |
in respect of the application fee :

OG Launy
© 29.3.Q0%0

12, List of Enclosure :

As stated in the index.



' . . VYERIFACATION

o\

1, Shri  Achyutanand Jha, son of Shri Devendra

Narayan Jha, aged about 48 years, ‘a reSLdent of Rajgarh

Link Road, .Anil Nagar, Guwahati 7, Presently serving

sAssistant Superlntendlng vApchae0109lst, under the

Archaeoloygical f Survey  of . India, Guwahati .

C;rcle,Guwahatll;' do, hereby, verify' that the contents
'Qf paragraphse,’l & 14 |

aretrue to my personalknowledye andthose made in

yaragraphs.‘ L(Vf) oY L’(’O amd §

‘are belleved to be. true inlegaladviceand that I

have not suppressed any materlal fact.

Date -

»
-0
2

"Signature of the applicant

Place : G(W“)”“I\
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APPENDIX -9 :
INCENTIVES FOR SERVING IN REMOTE AREAS

{G.I., M.F., O.M. No. 20014/3/83-E, 1V, dated the 14th December, 1983, read with O.M.
No. 20014/3/83-E. [V, dated the 30th March, 1984, 27th July, 1984, G.1, M.F.,U.0. No. 3943-E.
1V/84, dated the 17th October, 1984, O.M. No: F. 20014/3/83-E. 1V, datcd the 31st January,
1985, 25th Scptember, 1985, U.O. No. 824-L. V/86, dated the 1st April, 1986, O.M. No.
20014/3/83-E. 1V, dated the 29th October, 1986, O.M. No. 20014/3/83-L. IV/E. 11 (B), dated the
11th May, 1987, 28th July, 1987, 15th July, 1988 and O.M. No. F. 20014/16/86-E. IV/E. 1i (B),
dated the 15t December, 1988 and O.M. No. 11 (2)/97-E. 11 (B), dated the 22nd July, 1998.]

l “
¢

Allowances and facilities admissible #to various catcgor‘ies of civilian
Central Government cmployecs serving in the North-Eastern Region compris-
ing the States of Assam, Meghalaya, Manipyr, Nagaland and Tripura and the
‘Union Territories of Arunachal Pradesh and Mizoram, Andaman and Nicobar
Islands and Lakshadweep Islands. These orders also apply mutatis mutandis
1o officers posted to N-E Council, when they are stationed in the N-E Region
and to the -civilian Central Government employees including officers of All
India Services posted to Sikkim.

(/) Tenure of posting/deputation: .

. .

There will be a fixed tenure of posting 3 years at a time for officers with
service of 10 years or-less and of 2 ycars at a time for officers with more than
10 years of service. Periods of leave, training, etc., in cxcess of 15 days per
year will be excluded in counting the tenure period %r'd years. Officers, on
completion of the fixed tenure of service mentioned above may be considered
for posting to a station of their choice as far as possible.

The period of deputation of the Central Government cmploycés to the
States/Union Territories of the North-Eastern Region, will generally be for 3

.years which can be extended in exceptional cases in exigencies of public ser-

vice as well as when the employee concerned is prepared to stay longer. The
admissible deputation allowance will also continuc to be paid during the

= @;riod of deputation so extended.

.~

(if) Weightage for Central deputatiow/training abroad and special
mention in Confidential Reportst: ' '

" Satisfactory performance of duties for the prescribed tenure in the North-
_East shall be given due recognition in the case of eligible officers in the matter
of-— ALY . . . T fa. ' .- .

.‘A;',,, Lo e Vv L I s
(a) promotion in cadre posts;
{(b) deputation to Central tenure posts; and
(c) courses of training abroad. . .

e 2

. ﬂm:. I
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APPENDIX 9

SPECIAL ALLOWANCES AND FACILITIES FOR CENTRAL
GOVERNMENT EMPLOYEES SERVING IN NORTH-
EASTERN REGION, A. & N. ISLANDS AND
LAKSHADWEEP
[ G.1., M.F., O.M. No. 20014/3/83-E. 1V, dated the 14th December, 1983.]

|

The need for attracting and retaining the services of competent
officers for service in the North-Eastern Region comprising the States of
Assam, Meghalaya, Manipur, Nagaland and Tripura and the Union
Territories of Arunachal Pradesh and Mizoram has been engaging the
attention of the Government for some time. The Government had appoint-
ed a Committee under the Chairmanship of Secretury, Department of
Personnel and Administrative Reforms, to review the existing allowances
and facilities admissible to the various categories of civilian Central
“Government employces serving in this region and to suggest suitable
improvements. The recommendations of the Committee have been care-
fully considered by the Government and the President is now pleased to
decide as follows :— . .

(i) Tenure of posting/deputation:

There will be a fixed tenure of posting of 3 years at a time for officers
with service of 10 years or less and of 2 years at a- time for officers with
more than 10 years of service. Periods of leave, training, etc.. in excess of
15 days per year will be excluded in counting the tenure period of 2/3
years. Officers, on completion of the fixed tenure of service mentioned
above, may be considered for posting to a station of their choice as far as
possible.

The period of deputation of the Central Government employees to
the States/Union Territories of the North-Eastern Region, will generally
be for 3 years which can be extended in exceptional cases in exi gencies of
public service as well as when the employee concerned is prepared to
stay longer. The admissible deputation allowance will aiso continue to
be paid during the period of deputation so extended.

(ii) Weightage for Central deputation/training abroad and special
mention in Confidential Records:

Satisfactory performance of duties for the prescribed tenure in the
North-East shall be given due recognition in the case of eligibke;&ﬁcers
in the matter of— :

._..; — Py ';_-—-—4

. . . (= 0]
(a) promotion in cadre posts; %\\N ¢ o ‘0‘!;
. A « .
(b) deputation to Central tenure posts; and %/6\ pe ‘\v‘s\
.. .~ : 8
(c) courses of training abroad. RSN
coNY
L
(\\ ‘\)IJ Y

INCENTIVES FOR SERVING IN REMOTE AREAS 571

The general requirement of at least three years service in a cadre post
between two Central tenure deputations may also be relaxed to two years
in deserving cases of meritorious service in the North-East.

A specific entry shall be made in the C.R. of all cmployees who
r%r_xdered a full tenure of service in the North-Eastern Region to that
cltect.

(iif) Special (Duty) Allowance:

Central Government civilian employees who have All India transfer
liability will be granted a Special (Duty) Allowance at the rate of 25 per
cent of basic pay subject to a ceiling of Rs. 400 per month on posting to
any station in the North-Eastern Region. Special (Duty) Allowance will

_ be in addition to any Special Pay and/or Deputation (Duty) Allowance

already being drawn subject to the condition that the total of such Special
(Duty) Allowance pfus Special Pay/Deputation (Duty) Allowance will not
exceed Rs. 400 p.m. Special Allowances like Special Compensatory

@

(Remote Locality) Allowance, Construction. Allowance and Project

Allowance will be drawn separately.
[ G.1., M.F., O.M. No. 20014/3/83-E. 1V, dated the 29th October, 1986. ]

Note.—Special duty alldwance will not be admissible during periods
of leave/training beyond 15 days at a time and beyond 30 days in a year.
The allowance is also not admissible during suspension and joining time.

[ G.1., M.F., O.M. No. 20014/3/83-E. 1V. dated the 27th July, 1984.}

(iv) Special Compensatory Allowance:

For orders regarding current rates of Special Compensatory Allow-
ance for the various States and Union Territories and Disturbance Allow-
ance admissible to spetified areas of Mizoram, see Part V of this Compila-
tion — H.R.A. and C.C.A.

(v) Travelling Allowance on first appointment:

In relaxation of the present rules (S.R. 105) that travelling allowance
is not admissible for journeys undertaken in connection with initial
appointment, in case of journeys for taking up initial appointment to a
post in the North-Eastern region, travelling allowance limited to ordinary
bus fare/second class rail fare for road/rail journey in excess of first 400
kms. for the Government servant himself and his family will be admissible.

(vi) Travelling Allowance for journey on transfer:

In relaxation of orders below S.R. 116, if on transfer to a station in
the North-Eastern region, the family of the Government servant does not
accompany him, the Government servant will be paid travelling allowance
on tour for seif only for transit period to join the post and will be per-
mitted to carry personal effects up to 1/3rd of his entitlement at Govern-
ment cost or have a cash equivalent of carrying 1/3rd of his entitlement
or the difference in weight of the personal effects he is actually carrying
and 1/3rd of his entitlement, as the case may be, in lieu of the cost of
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NO. 1/2-ADM/97-
v . Government of India - ‘
Archacological Survey of India 'QO
0/0 the Superjntendlng Archacologist
Guwahati Circle Dispur Guwahati- 781005.

Dated< the...

? 3 FEB1998

s

b

The Director General
Archaeological Survey of Indla

Janpath
New Delhi-110011.

L]
'
.

| : '
Sub: Forwarding of transfer-application of Shri A. Jha, Asstt.
! Suptdg. Archaeqlogist-reg. . ' ,

ﬁir,

I -have the honour te forward herewlith the transfer

Archaeologist ‘of this

Eapplication of Shri A. Jha, Asstt. Suptdg.
'infprmatlon and

|
!o[fice which 1is self explanatory for your kind
‘necessary action .with the request to provide substitute In casc his

lapp11cat1on is duly considered.

| . Yours faithfully
'Enclo As above.

o - 51( Dty ;;)ﬂ&"

Superintending Archaéolbgist

- “ﬁa&/f‘}i
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To

The Lirector General ,

archaeological survey Of India, - ,:J bt !
Janapath ,'N, Delhi =110001, ~ ‘
Sub- Request for transfer from Guwahati Circle = Reg, .
Through Proper Channel '

sir,

! have the honour to bring to your kind knowledge that I

have almost completed three yearsg tenure 1n the Guwahati Circle

of the Survey which, as per the Govt, rules, entitles me to

request for the choice posting,

Therefore, I request you to kindly transfer me from this Circle

to either(i) the Institute of Archaeology,
Branch II, H.Delhi

or (ii)Excavation

» or (iii)the Publication oectin or the our\rey,
for which I shall ever be grateful,

. _ Yours Fa“it‘h‘fully

s
(A Jha)
\;a Asistent'ouperintending‘Archaeologist
&iﬁizyé‘akéwl_‘ ' Guwahati Circle,'Guyahatig
o : > . _ t@@‘ﬁ" o - r -
- - T St G
' E?/'i‘%g% M@&\“ S '
»‘ vej\‘\ bu\q
B o‘m’\U
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ARCHAPOLOGICQL SURVEY OF INDIA T e
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NO.F. 3-9/98-xdm.T e iy
Govt. Oof India - Qn}kﬁﬁ Uii
[atate
"‘Janpaégi ~
,ékf'New'Eblhi-ll, the 17 MaY 1999,

T R
DL POL

\

* OFFICE ORDER'N$7100/99-aDM.T
Laidalio e ¢ VT EYTIY 78 11T REi e CA RN TS

- The' followin
ding Archaeologists

, S o
9 postings/transfers of assistant Superinton-
are hereby ordered, in the public inter--c.,

with immediate effect and until further orders:«- -

Sr.

- No. Namg of Officer

Present place

) " New place‘of.
of posting

Remarie

S/ shri

<§) v1l. V.K. Tiwari
/ 2 TfGombe ‘

(pg Y2+ Dr. A.R. Siddiqi.

kf;\ ‘,‘3_0 B.SQ NCgi
(C} 4« V.C. Sharma

S,

(V'\;} 5.
C.P. Singh
K.P. Chaudhary

G.N. Srivastava

R.S. Kulkami °

Dr. R.V.5. 3ama

3. . \p!
§ o~ p}g. .
1 3 b 9‘
w)
oY
B £ .
N
ﬁw»wv
P
\ ,"
© T

Hanumantha Telegu Hampi. Muse@m}ﬁnder5ﬂatenchérry Ma.,

 Vaishali Musewn,

posting
'0/o S.Aw., A;S.I., iNaléhda Museum,  Again:s®
Lucknow Circle funder 0/0 S.ih.,  post Lo
QKASI’ Patna Circletrar:ai:o:

*Red Fort Museum, Vi
‘}irlder‘ 0/O SnAo * : B oSn I‘I‘..'\’lf
ASI,{Delhi Circlen.s.a.

Red FOI‘% ﬁf;l-sgwn, O/D g.]\., A.S.IT.,Vlce g
under O/QJS)N-. Delhi Circle VC Sty
AST, Delhi PHr, o h I

O/D S.A- “‘t ](‘OSQIO ‘
Delhi Circlg . . Jaipur Circle

Chanderi Museum,
under O/o 3UA.,,
ST, Bhop§l, Cir.

/0 SeAeyAdS.T., Agalnst
‘POost Lo

transfoy:

/\g ;.'LL B f_j
O/O S.A-L Al3aI., sunder O/O Sel., vacant jr
Bangalore'Cngle \.ASI, Thrissur Cir.

¢ : L T .
Taj Muse4m,  Adjra, Vaishali Muscum, Vice ohr
"under O/o :S.a., . under 0/5 s.an., K.P. Chie

ASI, Agra Circle Jhgl, Patna Cir. ary, a.s5.

0/9 S.nV, A.S.T.,Viee .
Agra Circle Srivonta.
“"J NeSaies

0/0 Sehr., A;S:I., ‘Cﬁéﬁderi Museum, yiqe wfu.
igra-Circle ‘wnder O0/o S.A., A.R.olll
e . .ASI,; Bhopal Cir. A.S...

Bijapur Museum, ’Nagarjunakonda Vice shad

under 0/o0 SA,.ASI, Muscum, under RVS &

Dhar-ar Circle OfD Seley, AS.T., A 5.4,
H¥3&rabad Cir.

under 0/o s.x.,
ASI, ¥atna Cir,.

Syl

Fassariundkonda B japur Museum, Vice !
S, uader O/o uyptlep O/o 5.A., ' RS Kutlkar:
S0T,H¢ defabad ASL, fTharwar C‘LL e NeSap.

o

Lrena M
3
. P 0/2"'
[
PaN
Lo LI
.4
' i
oV
).
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contd..e.

© pMame OF Officer

NO

il

Lans oot

—GJSHEL

Dr. 5.5 Gupta
H

T.M.Keshva

5.K. Chaudhary

A.K. Pandey

(B 5. ke et

/

$ R
>~

2.K. Sinha

p.K. Mukherjee

pr. kK.p. padhy

K. Khanna

sunanda

Smt .
' srivastava

U

=
M

)

i

@
~

[

pr. Vijay Shankar

Prﬂ(hnL plaCe

New'place of

¥

Rema.

of _”.3 ting e P”?’ng [T
LmuraVAtl Musoum Gwalior Musc;n, Vi;v ﬂo\
under O/D‘ BDivy ADL, under O/\) Saicen y, N
Hyderabad circle ASIL, Bhopal Cli. n.) i
O/o S.hes A.S.I.,-AmaraVatl Muspun\V1cG Dir.
Bangalore Ccircle under 0/ Sebes Suptos

ASI, Hyde rabad
C1rcle
¢

Hazarduari Palace 0/0 Sebes BeS- T., Vi
tuseum, under /2 Bangalore, Fl:ol< et

! S A' » S I * 9 j\ ) il
Calcutta Circle L :

0/o S.A.s A Seles Hazarduavi kqlace‘
SrlnagarﬂCchle, Myseum, under o/> S
Jamehlly ;% S v, heSeles

S ' Calcutta Circlce
,nallor Museum~0 3/0 Sehey D:S- Ty Vi
a0/ Sh, ASI, Patna Circle B

“ 'Opul Circle u“g' TueSedy
O/O S z\” n.S I‘c. . ’) o] n.).[\a’ ]\-";‘-‘.“." \/“
Patna Clrcle ' Bnhopal Clrplc panorin

O/o S Ape s DNeSelen Ratnagiri Muses. S
Bhopal;circle . um,undexr 0/ Shy - o
oA 3 N.S.1., phuban- e
¢ $. eshwgr © circlae
ratnagitcl Musd@m, ampi Museum, AR
nder o sA, ASI, under 00 Sedes i.
\‘Bhupg‘%@‘war cirele ASIL, Bangalore ! B
' ’nﬁ:' Circle
0/o DG ASI., 0/> SeAes BeS. {. Vi
New Delhi srinagar Circle, Vil

) C A.C. Section,'
O ’)Do ASNIQ,’

M D“lai

)’(2 \ e )

S S QSan‘ghralaYa.
ReC Syt ‘Delhi,
u"“r O/\.) Sehe

LU

J aramu ... Lu‘»
" P.& M. gection,
0/o D.G., BSL. wn»é
New D_L,lh_i il
Taj Museum,- Vi
under 0/2 Sehes C.¥
, © ass.I., BgTA e
y ot 'Eh. Der 1 Clr. cirnle
’. {‘. - oo-/:}"‘
“ ~" - \)/_a
‘,' ) ":\ oj)\//) .
(R 8 x¢
o ' , .
'lg.w : "_gs@“'@"'
. .5':{\'.2,(\‘?‘“?’ bﬁ:g 018
. s ) c. .'{"0 -]
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Contd....

pPresent place - New place ' Rt

Name of Officer . posting of posting s

s/shri
Fakir Chand Kalibangan Museum, 0/2 S.A., ASI, Sbri Faliy
under.0/> SA, ASI; Jaipur Circle will holed o
Jalpur Circle - charge o€
. bhangan Ho:

»
.

2) The headquarter of Asslstant Superintending Archaselool

Kallbangan Museum (Rajasthan) is hereby shifted to Officc of
Superintending Archaedlogist, A.S.I., Jaipur Circle, Jaipul,

(4.
P
N-s.
-,
NGy,

T L\r_
R -
iz Jo)

.
22.,

——

with immediate effect and untlil further sorders. Shri Fakir
Chand, A.S.A., will, in =2ddition to his own duty, hold th=

additional charge of ¥alibangan Museum, until further orders.

. e . :
3) Dr. M.R. Siadigi, A.S.A?, Re§ Fort Maseum, Delhdi,will.
in addition, hd>ld the charge of ‘Swantantralaya Sanglam Sar:ch
ralaya and Salimgarh FOrt Maseyme.

v4) The vacant post Jf Assistant Superintending Archaun}ﬂn-

_QTiSOn © . due t) transfer of shri K.K. Sharma, A.S.A.,
hereby transferred £rom swantantralaya Sangram sanghralay.-

" Red Fort, Delhi, under jurisdiction of 0/o S.h., DeB5.1., ivi b

Ccircle, New Dzlhi, is nercby transferred to 0/o Gupgrintgndin“
Archaeologist, A.S.I., Jaipur Circle, Jalpur, with dimmedi.te
effect and until furthbr orders.

. The vatant, post of Asstt. Superintending Archacdlogi i

Arisen due to trensfer of! shri A.K. Khanna, A.S.A., 1is her by

)

\Q\N
TR

Tt
&0

N gv\,
<"\
L

transferred £rom 0/5'Dircctor General, A.S.I., Now Delhi, o
Malanda Museum, under -jurisdiction of o/2 Superintending Arait
eologist, A.S.I., Patna Circle, Patna, with inmediate effok
and untill further ordersa : :

6. The concerned Supgkintcnding Archacedoligists arce reiues
to> make necessary arrangements for the proper handing/taking
sver of chamge and ensure thatr the sfficers tranaferred AIE
rolioved at the carliest possibleto renable thom to joiln now
assignments. H : ' '

Hindi yersisn wlill £21low.

ol . LM S
( SATYA PAL ) —

oo | .
e e Director I Administrationl

5 P
¢ topy t2:- . |
1., Officials concerned (Para 1, Col. 2 & 3). l BY FAX / GIE.
2. Offices concerned (Para 1, Col. 3 & 4). 1 DY HAND
3. Pay & Accounts Offica, A.S.I. N
i/ 3 g . ’ . BY lI.':(.‘Il)c ‘. LU
lies Delhi/Hydarahad (4 copies each) . l_ *

{
B
3

l‘p L ,'.‘/4_

R .i‘e
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ARCHALOLOGIEAL SURVEY OF INDIA R
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Dated: 09,09,99

.

'OFFICE ORDER NO:190/99~Adm. I

Shrl A. Jha, Assistant Superlntendlng ArChaeDlOglst,
0/0 Superlntendlng Archae>logist, ArchaeolOglcal Survey of

India,
in the
Circle
Survey

Guwahati circle, Guwahati is hereby tranSferred

sane capacity, in the puslic interest from Guwahati

t2 0/0 sunerintending Archaeslogist, ArChaGOlOQ;cal

Of Inﬂia, Ban:

raloro C;rw‘o Bangalore, with

immedlate effect and until fulhe" oroers.

(HINDI VERSION FOLLOWS)

DISTRIBUTIONS:

.

Shri
S. A..ASI Guwahati Circle, Guwahati.

CDC;;&~4c;4AJ>.~

(SATYA PAL).
Directﬁr(;dmlrletration)

' )
. Jha, Asstt. Suptdg. Archaeologlst, 0/0 ‘;
)

24 S«A.,ASI, Guwahati circle, Guwahati.
3. SJ&.,ASI Bangalore Circle, Banrgalores _
4. Pay & Accounts Office, ASI,.Hyde rabad/ New pelhi.

o

J. All Archaeological Sffices.

6. PA/PS to D.G. /ADG/All Directors/Dy pir. (Admn.)/
~ DOy. Dir.(0.L.)/Director Institute of Archaeology.

1.  Office Order Iile/Guard File.

W
AA
SR ™
~t \—-»C;t’o\ﬁoé *
y e F\c &\ 6\\’



To, ' . | 'AMYLSEF‘~
- The Director General, ' V

Archaeologicul survey of India, v
anpath, New Delhi=-110011,

Subds~ Transfer in the mid-accitdemic sesszion - Reg,

( T( 'S, ‘/\ wa tv € (z\ : ‘ﬂ‘\*‘-q'
Sir, e 1 F B )

' With reference to the trunsfer order
No,23-16/99-Adm, I dated 9th September, 1999, I have the honour
to place following faQts for your kind .consideration-

The transfer in the mid-accademic session has put
he in much difficult situation, It will, besides, my.changing
the headquarter, also requires to change the school of my children
. as I cannot leave/thgm at present station which ie not my home-
town, . o - o
' My duughter is in the Class X (C.B.3,EsCourse) and
going to appeur for the Board Exuiination which will be held in
Murcn-zoooo The registration and the payment of fee etc, for the
:'Suid examination have been over, According to the C.B.5.E, Rules,
- dfter these formulities the?ﬁ%ﬁggﬁ and region of the cundidate is
- not allowed, But the said transfer vill require the same, |

Moreover, by virtue of my hgving served in the

. North-Erstern Resinn since llarch,1995, I become elligible for

the choice rosting, for vhich I had eready informed the.

' Directorate General's Office vide Guwahati Circle Office's letter
No.1/2-Adug97-4663 dated 23.2.1998, I had mentioned my choice of.
iplgces, according to the preference, in that letter as-hningf

- Institute of Archaeology,;Expuvution Branch II, New Delhi,

' Chandigurh Circle and Patna Circle, |

Therefore, on éhe ahove mentioned_reawOns, I earnestly
‘requeﬁt you to kindly keep the present transfer order 1nﬁabayence
~t111 the end of this academic season which will end in March-2000,
After which I will have no broblem in complying your 'order in the
matter,

. For this kind sympathetic consideration und kind
favour I shall ever be grateful to you, '

Pt s ' | .
. . g )
X M\ no-"‘w FEI ' ' Yours faithfully,
»\2;/'\4 AR : b
Voo v . CD\\ S
e . S ~aal. :
> ' ( K, Jha ) .
7 Asstt, Suptdg. Archaeologist,

P ' . Guwahati Circle,
| ' _
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‘ in The Central Administrative Tnbunal

i GUWAHATI BENCH : GUWAHATI

| ORDER SHEET o

| APPLICATION NO. 2 ¢ 7 / 7 / OFi9y - .

} wtﬁ , .'(.‘. c vlr -
Applicant(s) 661 ﬂ( /L74 %‘/n (i/;”w(ﬁ jha i _ *
Responﬂent(s) [’L L Lo / /\V(/Lf‘ a1, SRR ., :
Advbcate for Applicaat(s) ﬂ,{ ( / M/:_g—#r\ M/f / ]

3 /\/, (> n. Qas M3 M(.,,,‘, /x}"";r’

Advowte for Respondent(s) . /\/aS N B v o/ *

i C . ; £.C

t Y

|

|
Notés of the Registry Date O:der of the Tribunal

; 22.9.99 Learned” counsel _imgj{' G.K.

Bhattacharyya for the appliCAht'and Mr
B.C. Pathak, learned Addl. C.G.S.C. for
! . the respondents.

A The representation dated
14.9.1999, Annexure v, filed by the
applicant against the impugned order
dated 9.9.1999, Annexure IV, has not

been disposed of by the respbndents.

This application is disposed of

with direction to the respondents to
| - dispose of the representation dated
| 14.9.1999, Annexure V, and communicate
g | . a speaking order to the appliéént

within one month from today. Till such

. | disposal of the representation the
: \




T ey e s

e v s i b

g

N
' 0.A.N0.307/99 N e
Notes of the Registry Date { Order of the Cribunal \ . ®
’
22.9.99 _

operation of ‘the impugned order dated

9.9.1999, Annexure IV, shall remain

‘suspended.

’ The ' application is accordingly
disposed of,‘_.‘ﬁljp%_:order as to costs.
Sd/~MEMBER (4dm)
Mﬁed te be true Copy
- xTfirg. !fafaﬁﬁ:;;;,gg A .
. . i i y ' \
. , 0 . ({ t" '[\, 9 A
8éction Otflcer gy =
cm Iamd | 1% ey o
ontral Ad:;rl;i?retiv. Tribung) s
g IE Zfy
Quwahar, Bench, Guwm.,_, .
\:& ) , mlﬂ. 1A9NE, e -
L}
! {
!
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/' Lo NoFo22-29/99-Admn. I Bt

. !' \(J _ . Governmant of India V1T A
o , archaenlayical gurvey of 'India ==
4 i : . ' N / S , 4
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Janpath, New Delhi-11Y 011

ORDEBR

——

. PP . DR

WHEREAS Shri A.Jha, psstt.Superintanding prehesologlisi,

has been transferred £rom tha Ofiloe. oi gupexinitenainy

Arnhaanjogist.ﬂfArch&eological“ gurvey: of - India, Gk
e’ 0ffice ofrthe 5gperintanding Arphaeologigh;

Circle to the’
archaeologicdal gurvey' of India, = Bangalore - Cixele;
Bangalore, " vide Offiloce oxdex No,190/98=AdmnA X - Qated
9.9.1999 (110.F°23-16/99—Admn011 ané . emcwedlnq.l.}ff;:mliswr;c}
of hie duties, ' -w.e.f. 1 17.2.1982 i{pfternoon] by kthe
supaerintending archaeoloygist: prohaeological Survey Qf
India, Guwahati Cizrcle, Guwahati, vide -his office order
NO.133/99(No.l/l-Admn./99n1655) gated 14.9.1989 fon
joining at hie new placé cof posting 1. at Rangalors
circle Officé. - i '
- b
2. WHEREAS 8hri A.Tha, aggriaved by the trangfex order,
£iled on application (O.N. No-397/99)}bmfore +he Hon'hls
C.A.T., Guwahati Bench, sesking ‘iﬁﬁerimrrelief for the
otay - of oporatien and execution . of Affice order
1 No.190/99-Admn.I dated 09.0841999 (N00F¢23—16/99°&dmn¢1)
||+ 4issued by the Office of Director General, ASI, New pDelhi,
P and Officae Order Nu.133/99 datwed 14.09-1998 (No~1/2&hdmno/
99/1655) issued. by the Superintending,Arﬁhawolavi%t' ral.
Guwahati Clrxcle, during the pendency' of tha a& sAcation.
and accordingly, the Hon'blo CnA.T,,‘Guwahati Besothe Viue
its ‘'‘Order'’ dated .22.09.196°9 guspended the open tion ik
! Lhe .Lmyu\,uc\] sSrdar dated 0-;9.00 adil 1310;}(‘53‘.7- ef Ltho
representation of the applicant dated.lém09c1§39 Lroougn 4
- ¢paaking order. Co ' :

] | -

3. AND WHEREAS tha applicant had submitted a aopy~pf nia
written representation -dateqéslé‘09999 vo the Unfice ok
Superinteﬁding,Arohaeologist{"@uwahati , on 23.09.82. i0®
copy of  the said represantation  datad 14.,09.:2.989 waS
forwarded by the sUpefint@nﬁihg Archaaologlat: cuwrhatd
Circle. The ggprasentation ox applipantp'forwaxdad by e
concerned 3., received in the 0/0 Dd, NSL, New Belihi, oi
N4.10.1993

i 4. The undersigned har gane through<tna’contentg of the
representation dated 1ldth September, 1999 gubmitted Y
ghri A.Jha inter-alia indioating tche problzus  And,
difficulties of his childrens' education, had prayed LOL

i . ) . Cont./ -

— T __
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. Place: New Delhji

RN

bebaluing him at the 0/q' 5.A.,

:Guwahuti Cirain hilﬂ.
31st March, :2000.

v After satisfying myself
. reiterating the administrative +decision,

dispose of thae representation of Bhri'a

Snnprinfpnﬂinu' Rrrhaenlngigr, with, A1 rarttnns el
report for duty at the 0/0 S.A., AST Banyalore Circle,
Bauiyalugw o.l.nuuudla‘l;ul.y uafter  Silut March, 1889  in
implementation of .and exigencies of iwork at tha 0/0
S«A., Bangalore Circe agminst.the vacant post.

ol ~
N . :

«Tha, Assistant

'

5. . Whereas, it ig clagified tha
Acdld; ALM,AL, Lup delersing the

of Marah, 2000 han baan
9rounds,

LI T c .
t the. request of Shri
trbnwder till the end
Acnaaded ' to pn canpasaianata
he wiil'comply with the Diractor Gengral's
Officer order dated 09.09.1999, Hawever, the deferment
of transfer ti11 the end of the financfal yeszr wWill be
raviawabla {f any adpinicerative groundd go ragquiro.
] &

éié&hAKAALQEUP
S ( AJAT BHANKAL | Ine
14 *

Secretary & Director General
iA.

.l&,@omlma_‘ o

Dagedx

5
T \herddy
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To

The Director General,
Archasological Survey of Indisa,
Janpath,

New Delhi.

Subject: Request for posting on Trapsfer.

Sir,

I have the honour to bring follouiﬁg facts for
your ‘kind consideration: '

I have completed almost 5 years of posting
at Guuwahati in the Guuahati Circle of the Survey.
The D.P.& T. instructions prescribes for the choice
posting after the tenure in the North=Eastern region,
Thus this posting of mine in the North-E;stern region
mekes me eligible for the choice posting,

. Therefore, I reguest you to kindly transfer
me from Guuwahati.Circle and for this purpose my
choice of places are: .

(i) Headquartefs 0ffice, New Delhi.
(ii)'Calcutta Circle, C.lcutta. | '
(1ii) Pat%a Circls, Patna

(iv) Chandigarh Circle, Chancigafh‘

fFor the kindness shown to me in posting

.+“3t either of:the above mentioned ﬁlacss,'l shall
ever be grateful to you. P

»&w‘ Thanking you,

Yourﬁ faithfully,
\ N ) . W " (\q-
" %i//fﬁqu ?

( W JHA ) N
ASSTT . SUPERINTENDING ARCHAEULQGIST

Archaeological Survey of India, .
* Guwshati Circle, Guuahati (Assim)

¢ cmp - M Pectl

i



- ) e '. o '_ . - 0 f
Government of India - . _ %
Archaeological Survey of India- o A
v Office of the Superintenuing Archaeologist
. Guwahati Circle, Ambari, G.N.B.Road;:Gby«?.

Dated, the f\-.{{ 1./2(_.212)

To,
The Lirector ‘General,
Archacological survey of India,
Junpath, New Delhi-110u1 1.
Subjs- Representation of Shri A, Jha, Assistant.
: Superintending Archaeologist—Re_gardi'gig..
Sir, '

I have the honour to enclose herewith a’
pepresentation which is self explanation submitted by‘Sri A, Jha,
Assistant Superi_ntending Archaeologist for your kind perusal,

Yours faithfuliy,

( Dr. G.C. Ctiauley )
Superintending Archaeolp;;ist.

* o

No. : Dated, the
Copy to :- ‘ | : ~
shri A, Jha, Assistant Superintending Archaeologist,

Archaeolopical survey of India, Guwahati Circle, Guwahati-1 for
information., - : '

S 9®£QM§’)K$Z

thi.r b 6“;&3}&. / \ - / I
» R oi\b ( DI‘. G)Co Chaul Yy )

T LR , - Superintending Archaeplogist.
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To, ‘ '

. - ' ﬁA
The Director General, o
Archaeological Survey of India, ' '

Subjge Posting at the Choice station after serving in the
. North Eastern Region. ‘ .

'JA»omdL P#w}ﬂ-*} L&\«:&v:c_/_f.-
Sir, = o , o

With reference to my letter dated 03-12-1999 I most
respectfully, request you to kindly reconsider my plaée'of'posting
from Bangalore to either or my choice Stations in the 1light of the
instructions‘of the Department of Personnal and Training,
Ministery of Home, stipulating such aftep serving in the North
Eastern Regions, where I have been posted since March, 199%,

Following stations, as my choice places, ‘are being
mentioned for your sympathetic consideration ;-

(1) New Delhi.
(11) P?tna.

(111 ) Cnhandigarh,
(iv) Calcutta,

For this kind sympathetic reconsiderafion'di my place
of posting, as requested above, I shall ever be grateful to you.

*

NV Yours féithfully,
/()\ E

e L
/ch: P and® . ‘ 2 '2/
).‘;. J‘:\.rﬂ " .. )

E’ Aot ..[q B el ( A, JHA ) .
“‘L$t‘"\x-‘“ - «Asstt, Superintending Archaeologist
AT S }
2 C :

A : Guwahati Circle,
T l'i\_»‘ . -



